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Title: Statement regarding Government Business for the week commencing the 9t" December, 2013 and submission made
by members.

THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF NORTH EASTERN REGION AND MINISTER OF STATE
IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI PABAN SINGH GHATOWAR): Madam, with your permission, I rise

to announce that Government Business during the week commencing today, the 9t" of December, 2013, will consist of:-
(i)  Consideration of any item of Government Business carried over from today's Order paper.
(i)  Further consideration and passing of the Motor Vehicles (Amendment) Bill, 2012, as passed by Rajya Sabha.
(iii) Consideration and passing of the following Bills, as passed by Rajya Sabha:-
(a) The National Waterway (Lakhipur-Banga Stretch of the Barack River) Bill, 2013;
(b)  The Constitution (One Hundred and Twentieth Amendment) Bill, 2013; and
(c) The Constitution (One Hundred Seventeenth Amendment) Bill, 2012.
(iv) Consideration and passing of the following Bills:-
(a) The Securities Laws (Amendment) Bill, 2013 — To replace an Ordinance;
(b)  The Warehousing Corporation(Amendment) Bill, 2011;
(c) The Piracy Bill, 2012; and

(d) The Right of Citizens for Time Bound Delivery of Goods and Services and the Redressal of their Grievances Bill,
2011.

(v) Discussion and Voting on Supplementary Demands for Grants (General) for 2013-14.
(vi) Discussion and Voting on Supplementary Demands for Grants (Railways) for 2013-14

...(Interruptions)

MADAM SPEAKER: Hon. Members, Submissions may be laid on the Table of the House.
...(Interruptions)
* SHRI N. PEETHAMBARA KURUP (KOLLAM): The following items may be included in the next week's agenda :-

1. Urgent need for revision of pension of Employees Provident Fund Organisation pensioners from the current Rs.
110/- per month to Rs. 10,000/- per month.

2. A cancer Research and Reference hospital of the level of AIIMS should be set up at Kollam, Kerala urgently.

* PROF. SAUGATA ROY (DUM DUM): I would request for inclusion of the following two matters in the Government
Business for the week starting on 9th December, 2013 :-

1. Need to offer moratorium in interest payment and debt restructuring to debt stressed states like West Bengal.

2. Need to stop the Privatization of six airports including Kolkata & Chennai, which are presently under A.A.I., which
will mean handing over Public assets to private hands.



* Laid on the Table

* SHRI S. SEMMALAI (SALEM):

1. To discuss the issue of insufficient Power Production in Central Power Plants in Tamil Nadu resulting in power
scarcity in Tamil Nadu.

2. To discuss the need for starting a Fruit based industry in Salem Parliamentary Constituency, Tamil Nadu, where
there is great scope. Setting up of such fruit based industry will boost the farmers' income and give fillip to the

economy of this region.
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* Laid on the Table

* SHRI DANVE RAOSAHEB PATIL (JALNA): Under rule 352 of Rules of Procedure and Conduct of Business, I give notice of
my intention to raise discussion on the following points of urgent public importance and request you for inclusion of matter
in next week Business of House :-

1. Regarding completion of work to State wise survey for issuing Caste and Tribe Certificate and Regarding
completion of work to survey for issuing Caste and Tribe Certificate in all Talukas in Marathwada region under

Maharashtra state.

2. Inclusion of two groups of people named ' Mahallar Kohli' and 'Bhamta Rajput' in the list of Schedule Caste and
Schedule Tribe.
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